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The MiDister of Bealth (Dr. SuhIla 
Nay.,): (a) Yes. 

(b) and (c). The ql!estion of cons-
titutm, • Central Homoeopathic 
Council will be considered after uni-
form stmdards of education in 
Homoeopathy have been introduced 
all over the country and statutory 
bodies have been set up by all the 
States. 

CoDstructlon of Da_ 

%131. Shri Hart Vi'illna Kamath: 
will the Minister of irriratloD and 
Power be pleased to state: 

(a) the number of dllms that have 
been built since August 15, 1947, and 
the site where each IS located; 

(t~) whether some of them have 
developed defects such as cracks and 
sweating; 

. (c) if so. how many, and the 
nature of the defect in each case; 

(d) how many have been completed 
and yet nrn. commissioned; and 

(e) the reasons therdor? 

The Minister of Irrigation aad 
rewer (Dr. K. L. Rao): (a) to (e). 
The reqlJifitl' inforrn=:!tion is being 
collected and will be laid on the 
Table of thE Hous~. 

P. " T. Staff Quarters 

r Shri Buta Slngb: 
Sbri Gulsban: 
Shri Kapur Slngb: 

3738. ~ Shri Yashpal SlRgb: 
I SI\rI Daljit Singh: 
L Sbri Nambiar: 

Will the Minister of Works and 
Rousing be pleased to state: 

(a) whether there is any proposal to 
take over the work of allotment of 
quarter-; of P. & T. stat! in Delhi and 
control them throug'h the Estate Direc-
torate; and 

(b) if so, when the proposal 11 
likely to be implemented? 

The Minister of Works and Housing 
(Sbri Mehr Chand Khanna): (a) No. 

(b) "Does not arise. 
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Evacuee Houses in lDeliA 

2741 Shri K. Sivappragbua.ll: 
Will the Minister of RehablUtatioD be 
to the purchasers? 

(a) the number of evacuee houses 
in India, State-wise left by MuslimS; 

(b) those which have since been 
auctioned or sold to the refugees; and 

(c) the number of houses, the sale 
deeds of which have since been issued 
to the pun:hasers? 

The Minister of Rehabilitation (Shri 
Tyagi): (a) State-wise figures are 
not available. Region-wise figures 
8re:-

Properties 
Delhi 14,593 . 
Bombav (including Maha-

rashtra, Gujarat, 
Mysore, Kerala, 
Andhra Pradesh and 
Madras). lS,,585· 

Punjab (including Hima-
chal Pradesh). 

Rajasthan 
Uttar Pradesh. 
Madhya Pradesh. 
Bihar (including Orissa) 

Total-

l,9S,15' 
15,457 . 
52,074 

4,393' 
3,5SI' 

(b) 2,98,872 properties have been 
sold or allotted to displaced persons. 
Full payment in cash or compensation 
claims has been received in respect of 
2,65,732 properties. 

(c) 2,33,750. 
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